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INTRODUCTION 
 

I, Chairperson of the Committee on Papers Laid on the Table of the House (2022-23), having 

been authorized by the Committee to present this Report on their behalf, present this 149th Report in 

respect of the delay in laying of the Annual Reports and Audited Accounts of the Government E-

Marketplace (GeM), New Delhi.  

 
2.    In terms of the recommendations of the First Report and the Second Report (05th Lok Sabha) and 

the Second Report (06th Lok  Sabha) of the Committee on Papers Laid on the Table, presented to the 

House on 08th March, 1976, 12th May, 1976 and 22nd  December, 1977, respectively, the Annual 

Reports and Audited Accounts of all Statutory/Autonomous bodies, Companies, Public undertakings,  

Corporations, Joint Ventures, Societies, etc., are required to be laid on the Table of the House within 

nine months of the closure of the respective accounting year, i. e., 31st  December. 

 
3.   The scrutiny by the Committee revealed that the requisite documents of the Government E-

Marketplace, New Delhi for the years 2017-18 to 2019-20 have been laid in Lok Sabha with 

continuous delays and for the years 2020-21 and 2021-22 have yet not been laid. The Committee 

considered the matter of delay in laying the Annual Reports and Audited Accounts of the GeM and 

took oral evidence of the representatives of the Ministry of Commerce & Industry (Department of 

Commerce) and Government E-Marketplace, New Delhi at their sitting held on 23rd March, 2023. 
 

4.     The Committee considered and adopted this Report at their sitting held on 01st August, 2023. 
 
5.    The Committee wish to express their thanks to the officers of the Ministry of Commerce & 

Industry (Department of Commerce) and Government E-Marketplace, New Delhi for furnishing 

written replies and other material/information for being placed before the Committee. 
 

6. The Committee also place on record their appreciation of the valuable assistance rendered to 

them by the officials of the Lok Sabha Secretariat attached to the Committee. 
 

7.   The Observations/Recommendations of the Committee have been printed in bold letters at the end 

of the Report. 

 

 Girish Chandra 
1st August, 2023 Chairperson 

    10 Sravana, 1945 (Saka)                          Committee on Papers Laid on the Table  
                     Lok Sabha 
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Annexure-VI 

Committee On Papers Laid On The Table (2022-23) 

Minutes of the seventh sitting of the Committee on Papers Laid on the Table (2022-2023) 

held on 01.08.2023. 

 

 The Committee sat on Tuesday, 01st August, 2023 from 15:00 hours to 16:30 hours in 

Committee Room ‘D’, Parliament House Annexe, New Delhi. 

 

Present 

       Shri Girish Chandra   -  Chairperson 

Members 

(Lok Sabha) 

2. Shri Shafiqur Rahman Barq  

3. Dr. A. Chellakumar 

4. Choudhary Mehboob Ali Kaiser 

5. Shri Pallab Lochan Das 

6. Shri Saptagiri Sankar Ulaka 

7. Shri Devendrappa Y. 

Secretariat 

 

1. Shri Vinay Kumar Mohan - Joint Secretary 

2. Shri Naval K. Verma -  Director 

3. Shri Rahul Singh - Deputy Secretary 

 

2. XX  XX  XX  XX 

3. Thereafter, the Committee took up the following three draft Reports for consideration and 

adoption:- 
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(i) Delay in laying of the Annual Reports and Audited Accounts of the Government E-

Marketplace, New Delhi  under the administrative control of the Ministry of 

Commerce & Industry (Department of Commerce); 

 

(ii) XX  XX  XX  XX 

 

(iii) XX  XX  XX  XX 

 
4. The three draft Reports were considered and adopted unanimously. The Chairperson was 

authorized by the Committee to finalize and present these Reports to the Lok Sabha. 

 

5-8 XX  XX  XX  XX 

 The witnesses then withdrew. 

The meeting then adjourned. 

 

(A Copy of the verbatim proceedings of the sitting is kept.) 

**** 
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